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{d) if so, the response of Government thereto;

{e) the names of States who have agree band not agreed to introduce gender

sensitization programmes in the training module of fresh recruits and
(f) the steps taken by Government in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HARIBHAI PARTHIBHAI CHAUDHARY): (a) to (f) Information is being
collected and will be laid on the table of the house.

Migration of Indians for settling abroad

2632, SHRIMATI KANAK LATA SINGH:
SHRI VISHAMBHAR PRASAD NISHAD:

Will the Mimister of HOME AFFAIRS be pleased to state:

{a) whether it is a fact that there is increase in migration of Indians for settling

abroad;
{b) 1if so, the details of migration for the last one decade;

{c) whether such citizens migrating from the country are given dual citizenship

by Govermnment;, and

{d) whether mostly these are rich persons among the persons migrating from
the country, if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
{(SHRI KIREN RIIIIU): {a) and (b) Ministry of Overseas Indian Affairs compiles the
estimated population of Non Resident Indians (INRIs) and Persons of Indian Origin
(PIOs). This was compiled first in May, 2012 and later in January, 2015. According
to these compilations, there were approx. 1,00,37,761 NRIs in May, 2012 whereas
their population in January, 2015 was approx. 1,13,79,746.

{c) There is no provision of dual Citizenship as per the Citizenship Act, 1955
{d) No such data is maintained
Fake degrees of practicing advocates investigated by Delhi Police

2633. SHRI SALIM ANSARI: Will the Minister of HOME AFFAIRS be pleased
to state:

{a) whether it is a fact that according to initial investigations by Delhi Police,
about 2000 practicing advocates registered with Bar Council of Delhi have fake

TOriginal notice of the question was received in Hindi.
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graduation degrees from Bundelkhand University and law degrees from Bhagalpur

University;
(b) if so, the details of investigations; and

{c) whether in view of seriousness of charges of fake degree rackets, Delhi
Police will hand over the cases to CBI for detailed investigations and if not, the

reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
{SHRI HARIBHAI PARTHIBHAI CHAUDHARY): (a) to {c¢) No conclusion has
been drawn by Delhi Police that about 2000 practicing advocates registered with
Bar Council of Delhi have fake graduation degrees from Bundelkhand University

and law degrees from Bhagalpur University.

On the complaint of Delhi Bar Council alleging possession of fake degree
by an individual, Delhi Police has registered a case vide FIR No. 605/2015 u/s
420/467/468/471/120-B IPC at Police Station Hauz Khas, Delhi. There is no proposal

to hand over the investigation of the said case to Central Bureau of Investigation.

Deteriorating law and order situation in Delhi

and other metro cities

2634. SHRI K. C. TYAGI:
SHRIMATI RATANI PATIL:
DR. KANWAR DEEP SINGH:

Will the Minister of HOME AFFAIRS be pleased to state:

{a) whether the Union Government has taken note of the deteriorating law and

order situation in Delhi and other metro cities including Mumbai;

{b) 1if so, the number of incidents of killing and molestation of girls reported

during the last one year;

{c) the number of cases solved and number of cases registered against the

culprits; and

{d) the measures taken by Government to ensure safety of life and property of

the people?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HARIBHAI PARTHIBHAI CHAUDHARY): (a) to (d) The Government is
deeply concerned about the incidents of crime and has adopted a multi-pronged

strategy for safety and security of the citizens which includes various legislative



